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Dlmend . ,... Sport 00aeblD& eo.ples 
at CalcaHa 

1136. SHRY RAJKIUliijiNA DAWN: 
Will the Minister of EDUCATION SQ-. ..... .... - , 
CIAl WELFARE AND CULTURE ~ 

. pleas~ to'~tate: 

(a) whether to promote sports acti-
.ity in India particularly lor the 
Eastern region, lon~ standing demand 
of a sports coaching complex in the 
form of N.I.S., Patiala is required to 
be established at Calcutta, which ba:o 
been neglected for a long time; 

(b) whether Government are active-
ly considering to build up a sports 
coaching cOIfWlex at Calcutta for tht' 
ltastern region; and 

,~. 

(C) if so, Witether any time schedule 
has been fixed for completion of tht' 
complex! 

THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION, 
.SOCIAL WELFARE AND CULTURE 

'.t(SHRI DHANNA SINGH GUL-
~SHAN): (a) to (c). A proposal re-
eeived from the Government of West 
Bengal to set up a Wing of the Netaji 
Subhas National Institute of Sports, 
Patiala, for the Eastern Region, at 
the Rabindra Sarobar Stadium Sports 
Complex is under examination in con-
sultation with the Board of Govern-
ors 'of the Society for the National 
Institutes of Phy~ical Education and 
Sports. TIle proposal will have to 
be examined in the context of t}le 
availability of funds and the emp-
loyment potential for the coaches to 
be trained at such a Wing. J 

Iliscriminatory trc"ltrr.cnt to Punja h 
Government reo takin~ dclh cry of 

prOcurement rice 

11:l7. SHRI Y,\GYA nUTT ~ITAR
MA· \Vill the Minister ()f AGHICUL~ 

TlJRE AND IRRlCATION he pleased 
to slute: 

(a) whether Punjab Government 
have pointed out to the Union Govern~ 
.,ent aMout the discriminatory treat-
ment shOWn to it by the F.C.I. in the 
matter ot taking delivery of procure-

ment rice as compared to Haryana and 
Uttar Pradesh; 

(b) if so, the reasons therefur; and 

(c) the steps proposed to be taken 
in this regard! 

THE MINISTER OF STATE IN 
THE MINISTRY OF A-GRICULTURE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH): (a) to (c). In 
Punjab and Haryana the delivery of 
rice procnred under levy from rice 
millers is accepted for the Central 
Pool by the Food Corporation of 
India at their own god owns or at the 
rail heads. In Haryana a system of 
making the F.C.I. instead of the rice 
millers as consignor was ~ 
tried by the F.I.C. on an experi-
mental basis. In U.P. the levy 
ricc is collected by the State Govern-
ment first and the quantities subse-
quently offered for the Central Pool 
are taken delivery of by the Food 
Corporation of India from the Statt' 
Government ~torage pOints. The Gov-
ernment of Punjab have been re-
q ue~ting that as in the case of 
Haryuna till' F.C.I. should be made 
con5ignor in the c'8se of despatches 
by rail of kvy rice delivered by the 
rice millers at trw Rnil Hcads for the 
Central Pool. The Government of 
Punjab was informed that the sys-
tem in Haryana was being tried only 
0:1 e:.:pC'rimental basis but becaUSe of • 
("ertain inherent difficu~ties in exer-
("i~iw'. proper check On the number of 
buss 1rl'lrled Clnd in carryi>1g out ins-
peo·ti()n nf qua~ity and weight dc. an 
c\,a:tnt;rJn of the system was being 
underl a ken. The sy~tem adoptcd jn 
Har:"1Da has sil1cf~ been discontinued. 

Rur';lary in National M'JseulJ1 

) l::il. ~!mT G. Y. KHISHNAN: Will 
thf';\![i; ;';~"r fit EDUCATION SOCIAL 
WEL:",,[;r~ A\;D CULTUHE \;(' pleased 
to sUite: 

(a) '.vhnqwr Government's aUenl,;ofl 
has !Wl'll dr~·,wn to the rcpcrterl !.1I1rg-
lmy in the National Muscum in Delhi t 
where :1~t pieces worth lakhs of rupees 
were stolen; 

(b) if so, the details thereof; and 




